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CENTRAL ADMIN ISTRATIVE TRIBUNAL
CALCUTTA BENCH

'No,0.,A, 1206 of 1996

Date of Order : 2.8.1999

: Hon'ble M,Justice S.N. Mllicks Vice-Chairman,
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Hn'ble M.B.P.Singhy Administrative Member.

A.K.,BHATTACHARYYA
VS. V

"UNIGY OF INDIA & ORS.
~ (EASTERN RAILUAY)

Y )
for the applicant Nene
A

For the respmdmvts:' M.Po.KoArOras cansel,

ORODOER

SN, Bllicks V.o - o

Nane appears for .the applicant. M,P.KeArora is present
for %he responden ts.

ce ' .
2. The applicant in person hag prayed for withdrayal of the

&

.case‘stat.ing that he does not want to proceed with the s@ me.

3. ‘Under such circumstancess the ap;;liciticn is permitted to
be withdraun and is disposéd of accordingly. -

4. No order is made as to cO‘st,s.
\

N U T | g&}\/
{(B.P.Singh) (SetV, Mallick) .

Admin istrative M mar Vice-Chairman
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